
 

 

 

 

Annexure-1 

Name of the corporate debtor: Rajesh Gems & Jewels Pvt. Ltd. Date of commencement of liquidation: 11.06.2018 (Certified Copy of order issued on 28th 

June, 2018) List of stakeholders as on: 11.09.2018 

List of secured financial creditors 

(Amount in ₹) 
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